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Techno-Eoonomic Survey of Indravats
and Sabri Basins

792. Shri Vidya Charan Shuokla:

Shri Hukam Chand

Kachhavalya:

Dr, Chandrabhan Bingh:
Shri Parashar:

Shri Chandak:

Shri Wadlwa:

Shri J. P. Jyotishl:
Shrimati Minimata:

Shri Daji:

Shri R, S. Tiwary:
Shri Bade:

. Shri Shiva Dutt Upadhyaya:

Shri A. 8. Saigal:
Shri U. M. Trivedl:

Shri R. §. Pandey:

Will the Minister of Rehabilitation
be pleased lo state the up-tn-date pro-
gresg made in regard to the techno-
economic survey of the Indravati and
Sabri basins?

The Minister of Rehabilitation (Shri
Tyagi): The report of the team con-
stituted to conduct a techno-cconamic
survey of thy Indravati-Sabri  basin
has been finelised. Further action is
being taken on the recommendations
of the team.

Gaunhatl-Slliguri Pipeling

793. Shri Sham Lal Saraf: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether the pipeline of the
Indian Oil Corporation’'s products is
being laid alongside the crude oil
pipeline from Gauhati to Siliguri;

(b) if so, the products that will
flow through this line; and

(c) when it will be ready?

The Minister of Petroleum and
Chemicalg (Shri Humayun Kabir);
(a) to (c). The pipeline is in opera-
tion since October, 1884 for transpor-
tation of Motor Spirit High Speed
Diesel, Kerosene and Iomex.

Punjabi as Becond Language in Delhi
794, Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:
(a) whether it i3 a fact that gome
Political Parties have requested the

66

Govmni:tltanomin?unjahln
d official 1 ge of Delhl;

lld
(b) if se, the decision taken thereont

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) Yes, Sir.

(b) Government have no proposal
to advise the President to issue direec-
tiong under Article 347 of the Consti-
tution on this subject.

Losy of Paintings
795. Shrl C. K. Bhattacharyya:
Shri Dinen Bhattacharya:
Shrimat] Renuka Barkataki:

Will the Minisier of Educatlon be
pleaed to giate:

(a) whether 120 pivees of invaluable
paintings and sculptures collected from
vavious Indian Muscumy and sent to
exhibition in Japan in 1963 and thence
tg the Exhibition in the United Stales
were not found in the Australlan liner
Bombala when the Calcutta Customs
authorities made a gearch for them
on the arrival of the liter on the Tth
October, 1965;

(b) whether the liner berthed at
Chittagong, Fast Pakistan on the 13th
September, 1865 on its way to Cal-
cutta;

(c) whether the invaluable paintings
and sculptures had been off-loaded at
Chittagong by Pakistani authorities;
and

(d) it so, the actiop taken in the
matter?

The Minister of Education (Shri M.
C. Chagla): (a) 118 pirces after exhi-
bition in United States returned in-
tact on the liner ‘Bombala’ when it
arrived in Calcutta on Tth October,
1865.

(b) and (c). The liner that went to
Chittagong was 5.5 ‘Buhadur’. It is
understood that the liner was detained
there and at one time the rcport was
that the consignment had been off-
loaded.

(d) Efforts to get the consignment
releaserd were made both at the dip-
lomatic and commercial levels. S. 8.
‘Bahadur’ was released and left for





